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of the National Rayon Corporation is sold
at 15 to 20 per ecnt below market rates to
M/S Nagin Dass Phool Chand & Co.,
Raman Lal Amar Nath & Co. and M/S
Natiodal  Art Silk Co. Ltd, in
whom Rasik lal Chinoy is directly
associated ; ard

(b) if so, the reaction of Government
thereto.?

THE MINISTER OF COMPANY
AFFAIRS (SHRI RAGHUNATHA
REDDY) : (a) and (b). According to the
Inspection Report under Section 209:4) of
the Companies Act, 1956, it appears that
during 1966, sales of rayon yarn made by
the company to Messrs Nationzl Art Silk
(Private) Ltd., amounted to 1.2% of the
total sales of the yarn made by the company.
During 1967 to 1969 the aggregate sales to
all the three parties (referred to in the
Question) ranged from 8.39% to 20.87,.

The rates charged by the company to
these firms are also stated to bz the same as
those charged to other customers and were
in accordance with the rates fixed by the
company for a particular sale period. How-
ever, in the Inspection Report, there are
references to some benefits having been
passed on to these parties in an indirect
method.

According to the inspection Report the
company passed resolutions under Section
360 of the Companies Act, 1956 before
entering into contracts with these parties.

wafen agaat & armfaa 9
T HHT ATHIT & WHA

5174, st gw" AT CGAW : ;I
faw & ag s A FWFA fF
g U 1 qq gl agrar 7
HEQr ¥ FANT AER F A fFaT F4-
= araifeaa g ?

faw wenea § wisg we (st e
oW gaw) : 31 a1, 1970 F fafa=
o Afgal § ¥ awR & 57 54-
sl # weafew wga & anw qgar §,
I3 agmfae e g g e
F geafew A€ & wyaw ‘9’ & wow

AGRAHAYANA 27, 1892 (SAKA)

Written Answers 53

2 ¥ & aft § 1 9% foe 7 wfqar g
&, daz & dF1 aTA & ge@ Ox & W
1 § T §/T FFQINT A IqN FY
a1 g § | awer Jamwl F  wAwIRAl
W &9 sy A F gaaifal & wemr,
fom wdfas sdaifal £ am ogar @
%) gear (31 wrd, 1970 ®Y) qaww
26.94 @@ § |

Selzure of Tobacco Stock in
Udalpur District

5175. SHRI LATAFAT ALI KHAN :
Will the Minister of FINANCE be pleased
to state :

(a) whether it is a fact that about 1900
Kgs. of tobacco was seized in the month of
June 1970 from onc, Shri Lal Chand in
Tehsil Salumber, district Udaipur ;

(b) if so, the action taken in the matter
and the o.tcome thereof ?
THE MINISTER OF COMPANY

AFFAIRS (SHRI VIDYA CHARAN
SHUKLA) : (a) Yes, Sir. 1857 Kgs. of
tobacco was seized on 7th June 1970 from
Shri Lal Chand in Tehsil Salumber, District
Udaipur.

(b) A show cause notice has been issued
and the case is now under adjudication.

Direct D. T. U. Bus Service between
Tikri Kalan border and Ramakrishna
Puram

5176. SHRI YAMUNA PRASAD
MANDAL : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether it is a fact that a number
of Government offices are situated in
Ramakrishna Puram, New Delhi ;

(b) whether representations have been
received for starting a direct D. T. U, bus
service between Tikei Kalan border and
Ramakrishna Puram ; and

(c) if so, the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI IQBAL SINGH) : (a) Yes.

(b) Yes.





